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AS INmODUCED IN LOK SABHA 

Bill No. 90 of 2021 

THE CONSTITUTION (AMENDMENT) BILL, 2021 

By 

DR. THOL. TH!RUMAAVALAVAN, M.P. 

A 

BILL 

further to amend the Constitution of India. 

BE it enacted by Parliament in the Seventy-second Year of the Republic oflndia 

as follows:-

1. This Act may be called the Constitution (Amendment) Act, 2021.

2. In the Preamble to the Constitution:-

(a) for the words "DEMOCRATIC REPUBLIC", the words "DEMOCRATIC

DIGITAL REPUBLIC reaffirming our adherence to HUMA N RIGHTS, 

DEMOCRACY, RULE OF LAW and INTERNATIONAL ORDER OF JUSTICE" 

shall be substituted; 

Short title. 

Amendment 

ofthe 

Preamble. 




































